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                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  501/2016

U.P. SUNNI CENTRAL BOARD OF WAQF                   Appellant(s)

                                VERSUS

NAGAR PANCHAYAT SHAHPUR                            Respondent(s)

 
Date : 08-10-2026 This appeal was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA
         HON'BLE MR. JUSTICE NONGMEIKAPAM KOTISWAR SINGH

For Appellant(s) Mr. Fuzail Ahmad Ayyubi, AOR
                   Mr. Ibad Mushtaq, Adv.
                   Ms. Akanksha Rai, Adv.
                   Ms. Gurneet Kaur, Adv.
                                      
For Respondent(s) Mr. Ankit Verma, Adv.

Mr. Dhananjay Garg, AOR
                   
          UPON hearing the counsel the Court made the following
                             O R D E R

1. Learned counsel for the respondent has stated that no reply

has been filed in the matter as he has been engaged recently.

2. He  prays  for  and  is  granted  four  weeks  time  to  file

vakalatnama as well as counter affidavit.

3. List the matter after four weeks.

(KANCHAN CHOUHAN)                               (KOMAL)
SENIOR PERSONAL ASSISTANT                     COURT MASTER (NSH)
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